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AT TAT ITTAFRTET F I<F ATATAIH AT T 39 T ITATT (1) F AT H, Fea T TEHRTE AT
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o =9 ATER=T F TSI § YT IR, I ATLAT § [AATas giw aeft et & q<6 g sreafea®
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AT Higd AIAT HAAT Tgd faawor|

T FT ATH; HET T S =1 T Sar
wiuE || T If 7 TFR gE A || g || gEEn Raag sedt w1 aE
geqT || g ATHT
(FRAT
)
1 2 3 4 5 6
I A1 AT AR

UEEIEICHIEECIES
1 1168  |[aTHTe (Fsfr/awsry)  |[F 0.0012|[gZ=mrar foar asrrary fig, #ex
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ToTe foar farsme =<6, Torer | e
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oft e 2ta, T e st
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29
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0.0538

(298/1/1) (Area-0.033) oz sy
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0.0208) srAHEaTYETE foar el | T

30
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AT (FAst/aTT)
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erera TOaT TEsET T isETad et
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2727(E)— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 524(E) Dated:03/02/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the
Schedule annexed to the said notification for construction of (widening/two lane with paved shoulder/four laning
etc.,), maintenance, management and operation of NH-135B section of Sirmour - Dabhaura in the stretch of land
from Km. 36+700 to Km. 73+813 in the district in the district of REWA in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Dainik Jagran daily Rewa”
dated 17/02/2026 , “PRADESH TODAY DAILY REWA” dated 17/02/2026 ; under sub-section (3) of section
3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the
land specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH135B in the stretch of
land from Km. 36+700 to Km. 43+500 in the district of REWA in the state of MADHYA PRADESH

[State: MADHYA PRADESH ||District: REWA |

SI. No. Survey/Plot Type of Land Nature of Area Name of Land
Number Land (in Hectares)|| Owner/Interested Person

L1 | 2 I 3 L4 5 | 6 |

|Taluk: Sirmour |

|Village: Sirmour |

1 1168 Common (Private/[|Agriculture 0.0012|[Suryanarayan father Tej
Government) Pratap Singh, Madhya
Pradesh Government,
Hirendra Singh father
Prabhunath Singh, Debendra
Singh Gyanendra father
Mangleshwar Singh, Nazul,
Mrs. Veenasingh husband
Sunil Singh

2 1170 Private Agriculture/ 0.00233]|(1170/3) ka son of ta
Residential
13 1172 |[Government  |[Agriculture || 0.0038[(1172/2) M.P Government
4 1205 Common (Private/||Agriculture 0.0006|(Urmila Singh wife Shailendra
Government) Pratap Singh, Mahesh.Lallu,

Ramvishwas, Ramnaresh,
Sureshpal father Jamuna Pal,
Sadak, Manjula Tripathi
husband Shiv Kumar,
Dhanendra father
Bhuvneshwar Prasad
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Dwivedi, Pushpadevi husband
Mudrika Prasad Dwivedi

[1206/1

|Government

||Agriculture |

0.0023]

|M.P (Government) Rasta

1216

Common (Private/
Government)

Agriculture

0.0009

(1216/1) wa son of ta

1222/1

Private

Agriculture

0.0015

Samsuddin, son of Sartaj
Khan

1240

Private

Agriculture/
Residential

0.0051

Ramakant father Santeshwar
Prasad Shukla, Rajmani
Shivsahany Ramniranjan
father Anjanidatt, Md. Bimala
wife Ramchandra, Sukhram,
Dinesh Kumar, Ramesh
Kumar father Ramchandra,
Mohanlal father Kundanlal,
Preeti Gupta father
Pradeepkumar Gupta,
Pannalal father Ramdas,
Prabhat Kumar Singh father
Viswanath Singh S. Kararia,
Shambhu Prasad father
Baijnat, Prabhat Singh father
Vishwanath. Singh, Pramod
Singh father Vishwanath
Singh, Udayaraj P.Samaylal,
Rajkumar Singh father Vinod
Kumarsingh, Mrs. Vooti wife
Ramniranjan, Vimla Veva
Ramchandra Sukhram Dinesh
Kumar Rameshkumar father
Ramchandra Gupta,
Sambhooprasad father
Baijnath, Preeti Gupta
husband Pradeepkumar
Gupta, Masen Kamla Kant
Mahendra Makla Kant
Mahendra Gopal father
Kanhaiya Soapy, Udayraj
father Samaylal

130/1

Private

Agriculture/
Residential

0.1288

Mosim Khan, son of Dashmat
Khan; Islam Khan, son of
Hazrat Khan; Anil Kumar,
son of Gangadin Gupta.

10

131

Common (Private/
Government)

Agriculture

0.0046

Mosim Khan, father Dashmat
Khan, Geeta Soni, wife of
Ajay Kumar Soni, Aliyar
Khan, father Hazrat Khan,
Road

11

174

Private

Agriculture

0.0313

(174/1) (Area-0.0142)
Gangaprasad, Son of
Satyanarayan (alias Bhaiyalal)
(174/3) (Area- 0.0171)Suresh,
son of Babulal

12

175

Private

Agriculture

0.116

Savit Khan father
Madarvaksh, Hafiz Khan
father Gafoor Kha, Rasidkha
son Gafoor Kha, Naseebkha
son Gafoor Kha, Sagirkha

father Gafoor Kha, Shahad
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HILT =T TSI AT

Kha father Zahoor Kha,
Savjal Kha father Afzal Kha,
Sahajad Kha father Shakur
Baksh, Zaheer Khan son Surat
Baksh, Road, Mrs. Anita
Srivastava husband Gauri
Shankar Srivastava, Smt.
Ramkali Devi husband.
Ramprasad Verma, Kamta
Prasad Soni father Shri
Qashna, Ajay Kumar father
Kamta Prasad Soni, Sandeep
Kumar father Kamta Prasad
Soni, Virendra Singh father
Lalbahadur Singh, Gulsher
Khan father Bokar Khan

13 179

Common (Private/
Government)

Agriculture

0.0718

(179/1) (Area-0.0373)
Shyamsundar father
Rambharosa, Mathuraprasad
father Rambharosa, (179/3)
(Area-0.0345)M.P. Power
Generating Company Ltd.,
Sirmaur

14 180

Common (Private/
Government)

Agriculture

0.021

Santoshkumar son of
Avadhsharan, Shrutisagar son
of Ramrathi, Par Madhya
Pradesh Government, Ratnesh
Sharma father Satish Sharma,
Mithilesh Sharma father
Satish Sharma, Santosh
Sharma father Avadhsharan,
Brijesh Sharma father Satish
Sharma Akhilesh father Satish
Sharma, Pushpadevi wife
Satish Sharma,
RakeshbhushanDineshkumar
father Hiralal, Amar Bahadur
father Vanshgopal, Pushpa
husband Satish Kumar
Akhilesh Mithilesh Ratnesh
Brijesh father Satish Sharma,
Rajivlochan father
Rameshprasad Shukla

15 181

Common (Private/
Government)

Agriculture/
Residential

0.0025

(181/1) Shyamsundar father
Rambharosa, Mathuraprasad
father Rambharosa

16 191/6

Government

Agriculture

0.2596

Nazul — Government of
Madhya Pradesh

17 2083

Common (Private/
Government)

Agriculture

0.0045

Rajmani, son of Anjani Datt;
Ramniranjan, son of Anjani
Datt; Shivsahay, son of
Anjani Datt; Ramakant, son
of Santeshwar Prasad.

18 215

Private

Agriculture

0.0769

(215/1) (Area-0.0415),
(215/2) (Area-0.0336) Shri
Vijay Raghav Bhagwan Rani
Temple, Sirmour —
Administrator: Collector,
Rewa, (215/3) (Area-0.0018)
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M.P. Power Generating
Company Ltd., Sirmaur

IB

2172

|Government

|Agriculture |

0.0358|

|M.P. Government

20

219

Private

Agriculture

0.0011

Shri Vijay Raghav Bhagwan
Rani Temple, Sirmour —
Administrator: Collector,
Rewa

21

221

Private

Agriculture

0.2341

Shri Vijay Raghav Bhagwan
Rani Temple, Sirmour —
Administrator: Collector,
Rewa

22

261

Common (Private/
Government)

Agriculture

0.1231

(261/5) (0.0198) Gayaprasad
Son of Ramkhelawan,
(261/2/1) (Area-0.0047)
Hariom Dwivedi, Son of
Jagdish Prasad, (261/2/2)
(Area-0.002) Rakesh Kumar
Shukla, son of Shalik Prasad
Shukla; Vandana, wife of
Rakesh Kumar Shukla;
Himanshu Shukla, son of
Rakesh Kumar Shukla; Saroj
Singh, wife of Anoop Singh,
(261/3) (Area-0.0157)
Shailendra Dwivedi, Son of
Baidyanath Dwivedi, (261/4)
(Area-0.0204)
Muchandrakali, Wife of
Tirthprasad; Ansuiyaprasad,
Son of Tirthprasad, (261/1)
(Area-0.0605) M.P
Government

23

265

Private

Agriculture/
Commercial

0.0247

(265/2/2) (Area-0.0247)
Ajaykumar s/o Rajeevlochan
Pandey, Bijaykumar s/o
Rajeevlochan Pandey

24

269

Common (Private/
Government)

Agriculture/
Residential

0.1201

(269/2/1/2) (Area-0.0066)
Prashant Singh, Son of Bhola
Singh, (269/2/2/6) (Area-
0.0102) Rajbali Singh, Son of
Lallu Singh, (269/2/2/7)
(Area-0.0129) Gyansingh
(Wife of Suryarajsingh);
Dharmendra Singh (Son of
Suryarajsingh), (269/2/2/5)
(Area-0.0273) Indrabali
Singh, Son of Lallu Singh,
(269/2/2/3/4) (Area-0.0298)
Aditya Singh, Son of Rajesh
Singh; Nava (Guardian), Son
of Rajesh Singh,
(269/2/2/1/2/1/2) (Area-
0.0019) (269/2/2/1/2/1/1)
(Area-0.0065) Jitendra Singh,
Son of Ramesh Pratap Singh,
(269/2/2/1/2/2) (Area-0.0018)
Seema Singh, Wife of
Jitendra Singh,
(269/2/2/1/1/3) (Area-0.0026)




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 11

Vivek Singh, Son of Sanjay
Singh, (269/2/2/1/1/2) (Area-
0.0048) Manju Singh, Wife of
Sanjay Singh,
(269/2/2/1/1/1/2) (Area-
0.0049) (269/2/2/1/1/1/1)
(Area-0.0026) Sanjay Singh,
Son of Ramesh Pratap Singh,
(269/2/2/2/2) (Area-0.0042)
Meena Singh, Wife of
Rajkumar Singh,
(269/2/2/2/3) (Area-0.004)
Vikram Singh, Son of

Rajkumar Singh
25 272 Common (Private/[|Agriculture 0.0879]((272/1) ( Area-0.0879)
Government) RamkalipatiAyodhyaPrasad

RajneeshKumarManishKumar
VinishKumar father Ayodhya
Prasad Namdev, Chandramani
Prasad father Vishram Tailor,
Ganesh Prasad father Vishram

Tailor
26 274 Private Agriculture 0.0137||Dunni, son of Daddiwa;
Chhotani, son of Mangali.
27 290 Common (Private/[|Agriculture 0.0501{|(290/1) (Area-0.0501)
Government) Jitendra Kumar, son of

Rajkumar; Kamladevi, wife of]
Rajkumar; Birendra Kumar,
son of Rajkumar.

28 291 Private Agriculture/ 0.0137|[(291/1) (Area-0.0055) Suman
Commercial Gautam, Wife of Antap
Gautam, (291/3/2) ( Area-
0.0025) Mahesh Kumar father
Ramkumar Bra, (291/3/3)
(Area-0.0057) Sunita Gautam,
Wife of Dinesh Kumar
Gautam

29 298 Private Agriculture 0.0538|[(298/1/1) (Area-0.033)
Shailendra Dwivedi father
Baidyanath Dwivedi,
(298/4/1) (Area-0.0208)
Anasuiya Prasad father Tirtha

Prasad
30 94 Common (Private/[|Agriculture 0.0358||Keshav (son of) Rameshwar;
Government) Ramjiawan (son of) Madhav;

Devanand; Bhubaneswar;
Ramavatar (son of) Teerath;
Dwarika Prasad (son of)
Kashiprasad; Sharda Prasad
(son of) Ramnath; Savitri
(widow of) Rajeshwar;
Dinesh Prasad; Ramesh
Prasad; Shivkumar (son of)
Rajeshwar; Jaymanti (widow
of) Jagdish; Sudama; Suraj
(son of) Jagdish; Makarand;
Chhotelal (son of) Shambhu;
Jaimuniya (widow of)
Yadunath; Lalji (son of)
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Yadunath; Ram Babu; Arjun
(son of) Ram Babu; Harihar;
Girija; Suresh (son of)
Rammanohar; Smt. Sushila
(widow of) Ganesh; Ajay;
Manish (sons of) Ganesh;
Sudha (daughter of) Ganesh;
Kallu; Vishram;
Chandrashekhar;
Nandkishore; Sukhi; Chhotki
(mother of) Jaimuniya; Smt.
Jaimuniya (wife of) Vanshi;
Bairajua (husband of) Shyam
Lal; Ashok; Ramesh; Shanti
(sons of) Shyam Lal;
Durgabai (wife of) Buddh
Sen; Ramavatar Soni; Ashok
Kumar Soni (sons of) Buddh
Sen Soni; M.P. Power
Generation Co. Ltd., Sirmaur
Road; Pankaj Singh (son of)
Subhash Singh.

Total”

1.52863)||

[F. No. CE-ROBPL/30010/77/23-24/3D3]

SHAIKH AMINKHAN, Director
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